1187

1687, published in Notifica-
tion No. £80. 1008 in
Ganstig of India dated the
IWrgq March, 1087,

(i) The Export of Organic
. Chpenicals " (Inspection)
Amendment Rules, 1967,
published in Notification No.
8.0, 1718-C in Gazette of
India dated the 10th May,

1067,
(iii{) The Export of Gum Karaya
(Inspection) Amendment

Rules 1967, pubiished in
Notification No. B.0. 1719A
in Gazette of Indis dated
the 12th May, 1967.

[Placed in Library. See No, LT-
305/67.]

(2) A copy of the Report of the
Forward Markets Review Com-
mittee. [Placed in Library. See
No. LT-395/67.]

iry Commerce (Shri Shafl Qureshi):
I beg to lay on the Table—

(1) A copy of the Audit Report on
the Accounts

for the year 1964-85. [Placed
im Library, See No. LT-306/67.]

(2) A copy each of the following
Notifications under sub~section
(3) of section 48 of the Coffee
Act, 1942:—

(1) The Coffee (Second Amend-
ment) Rules, 1887, publish-
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Papers Laid JYAIBTHA 5, 1880 (SAKA)

B.OH. 1188
[Placed in Library. See No. LT-397/
67.]
3. A copy| esch of the following
Notifications under sub-section (8) of

(i) The Cottoa and Staple Fibre
Textiles Mills (Regulation
of Working) Amendment
Order, 1087, published in
Notification No. §0O. 1275
in Gazette of India dated
the 11th April, 1967,
The Cotton Control
(Amendment Order, 1967,
in Notifisation No'
80. 1390 in Garvette of
India dated the 22nd April,
1067.
[Placed in Library. See No. LT-398/
671.
12.15 hrs.

DEMANDS FOR EXCESS GRANTS
(RAILWAYS), 1964-65

The Minister of State in the Minis-
try of Rallways (Bhri Parimal Ghosb)
On behalf of Shri C. M. Poomacha,
I beg to present a statement showing
Demands for Excess Grants in m™s
pect of the Budget (Railways) for

(ii)

May, 1087, will consist of —
(1) Further discussion of the
Rajlway Budget for 1967-88.

(2) General Discussion on the
General Budget for 1967-68.



